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PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 
 

रेल मतं्रालय 

( )

अजधसचूना 

iVuk, 7 माचच, 2025 

का.आ. 1331(अ).— रेलवे (संिोधन) अजधजनयम, 2008 की धारा 2 के खंड 7ए के तहत प्रदत्त िजियों का प्रयोग 

करते हुए, भारत के रािपत्र में इस अजधसूचना के प्रकािन की तारीख से, नीचे दी गई सारणी के  उि सारणी के स्ट्तंभ (3) 

में उजललजखत जिलों के संबंध में जबहार राज्य में “cjkSuh&cNokM+k ¼16 fdeh½&cjkSuh ;kMZ ds <kps 

esa ifjorZu lfgr 3ljh o 4Fkh ykbu ¼32 fdeh½” जविेष रेलवे पररयोिना के बाबत में, उजललजखत अजधकारी को स्ट्तभं 

(2) में, उि अजधजनयम के तहत ऐसे प्राजधकरण के कृत्यो का जनवचहन करन ेके जलए सक्षम प्राजधकारी (CALA) के रूप में 

अजधकृत ककया िाता ह|ै 

क्रम सं. सक्षम प्राजधकारी जिला 

(1) (2) (3) 

1. जिला भू-अिचन पदाजधकारी, बेगूसराय बेगूसराय 

   

[फा. सं. ECR/CAO/C/N/BJU-BCA/3rd-4th line/2] 

jke tUe] eq[; Á”kk0 vf/k0@fuekZ.k@mŸkj 

स.ं   1313] नई कदलली, , बहृस्ट् पजतवार,  माचच 20, 2025/फाल गनु 29, 1946  
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MINISTRY OF RAILWAYS 

(East Central Railway) 

NOTIFICATION 

Patna,  the 7th March, 2025 

S.O.  1331(E).— In exercise of the powers conferred under clause 7A of Section 2 of the Railway 

(Amendment) Act 2008, the officer mentioned in column (2) of the table below, as nominated by the State Government, 

is hereby authorised as Competent Authority for Land Acquisition (CALA) to perform the functions of such authority 

under the said Act with effect from the date of publication of this notification in the Gazette of India in respect of the 

Special Railway Project , “Barauni-Bachwara(16 KM)-3rd & 4th  Line including Barauni yard remodelling(32 

KM)” in the state of Bihar relating to the district mentioned in column (3) of the said table. 

 

Sl. No. Competent Authority District 

(1) (2) (3) 

1. District Land Acquisition Officer, Begusarai Begusarai 

   

[F.No. ECR/CAO/C/N/BJU-BCA/3rd-4th line/2] 

RAM JANM, CAO/Con/North    
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